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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

APPEAL NO. 04 OF 2025 / EZ

IN THE MATTER OF:
BHOLANATH PADHI ...APPELLANT
VERSUS
STATE OF ODISHA & ORS. ...RESPONDENTS
INDEX
S. No. PARTICULARS PAGE NoO.
1. Copy of Letter No. S & BB W-BIC-GL- 1-2

84/25/929(WZ) dated 18.02.2026 from the
Office of the Chief Engineer & Basin
Manager, Subarnarekha & Budhbalanga
Basin, Laxmiposi, Mayurbhanj to the

present Advocate.

2. Counter-Affidavit on behalf of the 3-10
Respondent No. 6.

3. Copy of the Letter No. WR-FCDR- 11
CASEOP-0001-2026/4574/WR dated
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13.02.2026 from the Additional Secretary,
Department of Water  Resources,
Government of Odisha to the Chief
Engineer and Basin Manager,
Subarnarekha & Budhbalanga Basin,

Laxmiposi, Mayurbhanj.

ANNEXURE - A 12-16
List of the status of the completed and

ongoing projects executed in the last five

years at the Subarnarekha River for river

protection.

ANNEXURE - B 17 -24
Copies of photographs of the river

protection work undertaken by the Water

Resources Department at Subarnarekha

River.

Proof of Service. 25

-

VASUNDHARA NONGMEIKAPAM

ADVOCATE
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email id: vasunnong@gmail.com

enrollment number: D/8552 -A/2018

Place: New Delhi Mobile number: +918974053160

Date: 02.04.2026
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Court Matter
URGENT

OFFICE OF THE CHIEF E
SUBARNAREKHA & BUDHABALANGA BASIN
AT/PO; LAXMIPOSI: DIST. MAYURBHANJ
Email Id-cebmsbb2019@gmail.com

No.S s BEWBIC.oL o425, 3290W)  patea._ 18R 3L

To

Ms. Vasundhara N.
Learned Advocate .

Sub: Compliance Affidavit on Appeal No. 04/2025/EZ filed by Bholanath Padhi-Vrs-
State of Odisha & Others before Hon’ble NGT, EZ, Kolkata

Ref:- Letter No. 4574/WR Dated. 13.02.2026 of DoOWR, Odisha, Bhubaneswar.
Sir,

The Govt. in the Department of Water Resources vide their letter under
reference have approved the Compliance Affidavit on Appeal No. 04/2025/EZ filed by
Bholanath Padhi-Vrs- State of Odisha & Others duly authorizing the undersigned to file
counter affidavit before the Hon'ble NGT, EZ, Kolkata.

So the copy of approved para Wise Comments along with a copy of
DOWR Letter No. 4574/WR dtd. 13.02.2026 is submitted herewith for favour of filling of
counter Affidavit before the Hon'ble NGT, EZ, Kolkata.

Yours faithfully,

Encl:- 1) PWC as above

2) Gowt Lr. No. 4574/WR dtd. 13.02.2026 Q:\o«\% )
Chief Engineer & Basin Manager,
ubarnarekha & Budhabalanga Basin, ‘Vy
Wﬁf’;q,h Laxmiposi % M
MemoNo._“43%e Dated. /8- 2- 24 /
Copy submitted to the Additional Secretary to Govt. DoWR, Odisha ,
Bhubaneswar for favour of kind information with reference to her good office letter no.
4574/\WR dated. 13.02.2026.. .

@i:‘% 02424
Chief Engineer & Basi nager,
Subarnarekha & Budhabalanga Basin
b Laxmiposi /w%%“?’
Y ped
o

LS
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Memo No. 92! ¢ Dated. /8-A AL /
Copy submitted to the Engineer-in-Chief, Water Resources, Qdisha,
Bhubaneswar for favour of kind information.
(S

Chief Engineer & Basih Manager,
@E‘ﬁbarnarekha & Budhabalanga BaSi/nW‘S yw
52k Laxmiposi & €

.»f( Ka \

MemoNo., 132 Dated. (8-~ %L
Copy submitted to the Sr. PS to Principal Secretary to Govt., DoWR, Odisha
Bhubaneswar for favour of kind information.

‘ th‘, 024
Chief Engineer &E in aﬁgger,
Subarnarekha & Budhabalanga Basin, <,
DSt

- %/% $oh Laxmiposi %,»

Memo No. / Dated. _[8-4' AL /

Copy forwarded to the Additional Chief Engineer, Baripada Irrigation Circle,
Takatpur/ Superintending Engineer, Balasore Irrigation Division, Balasore for information and
necessary action.

119216
Chief Engineer & Basin Manager,
Subarnarekha & Budhabalanga Basin,

@"{,}% Laxmipogsi% /? %‘,&P
A @
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BEF . NOTARY PUE

BARIPADA, MAYURBHAN.
IN THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

: APPEL NO. 04 of 2025/EZ
| i Bholanath Padhi ... Appellant
§ -VERSUS-
i ¥
¥
R

" State of Odisha & another ... Respondents

DRAFT AFFIDAVIT FILED BY RESPONDENT NO.- 6

I, Sri Sanjib Kumar Nayak aged about 58 years, S/o- Gourang
'Chandra Nayak at present working as Chief Engineer and Basin Manager
Laxmiposi, Mayurbhanj Odisha do hereby solemnly affirm and state as
Bfollows:

1. That, T on behalf of the Respondent No.6, have gone through the
Appeal Petition filed by the petmoners and understood the contents

. thereof.
; " \ L Saniik Kuppor N —

\

| e \: Chief Engineer & Basin Manager
' S&B, Basin, Laxmlpocl

L
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Chief Englnser & Basin Manager
S&B, Basin, Laxmipos|
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2. That, I am acquainted with the facts of the case and competent to

swear this Affidavit.

. That, the petitioner has filed the aforesaid Appeal Petition

challenging the legality and procedural validity of the DSR in
Balasore District approved by the State Environment Impact
Assessment Authority (SEIAA) Odisha dated 20.03.2025.

. That it is humbly submitted that, high flood situation occurs in river

Subarnarekha almost every year during rainy season weakening and
damaging the river bank and river embankment in different places.
Therefore, Department of Water Resources had taken timely action
to restore the same by taking necessary protection measures of the
portion of the embankments of Subarnarekha river affected due to
high flood. Accordingly, the department has executed works like
raising and strengthening of embankment and bank protection
etc. The list of completed works along with ongoing works taken up
during 2021-2022 to 2025-2026 is attached at Annexture-A.

. That it is humbly submitted that, raising and strengthening of

eml)ankment and bank protection works in Subarnarekha river

executed by the Department of Water Resources are having

different components as follows:
o
x S » L Fomad N =~y ov—

Chlef Engineer & Basin Manager
S$&B, Basin, Laxmiposi

75AA 422186
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Chief Engineer & Basin Manager
S&B, Basin, Laxmiposi
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(a) Raising and widening of the river embankment.

(b)Stone dumping & slope packing works of the river
embankment.

(¢)Construction of Spurs at vulnerable places &
meandering sites of river course.

(d) Construction and repau' of sluice.
(e) Construction of cement concrete wall

The Photographs of such river protection work is
submitted in Annexure-B.

§
i
3
# 6. That, this deponent has highest regards and holds this Hon'ble
i Tribunal in high esteem.

i

.

7. That the statements made above are true to the best of my
knowledge and belief and information submitted in Annexure- A &
Annexure- B are true to my information as derived from the records.

A —
e ) A m\'L Rﬂ% MDL,QL_
ast® c";" ngineer & Bagin
i " Xmiposi
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Chief Engineer & Basin Manager
S&B, Basin, Laxmiposi



GQGll ARSI ODISHA 75AA 422188
i VERIFICATION
I, the above named deponent, do hereby verify that
i the contents of the above affidavit are true and correct to
4 the best of my knowledge, as derived from official :
records, and that nothing material- has been concealed
E therefrom.
i Verified at Baripada on Dt. 18" day of February 2026
. Identified By , ~ sl
. S’M % Kowmony Nsgsde___
. | _ "
JI Chlef § Basin Manager
I Ad S&H, Basin, Laxmiposl
g2l -
' RANJIT DAS ’
Advocate, Baripada .
§ - 02 Solemniy Atfirm 0
\ Mo, Noroa37614474 on Identifi ioanc
£
i X
i .=l



- X
Son _;;L Kuvn&s N“‘j“l«‘——

Chief Engineer & Basin Manager
S&B, Basin, Laxmiposi
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GOVERNMENT OF ODISHA
DEPARTMENT OF WATER RESOURCES
EREFRF
No.WR-FCDR-CASEOP-0001-2026 _ U5 -:I‘"-{‘ /WR, Dated. 13.03. 2026

From

Smt. Arati Rout, OAS(SAG) A it N
Addl. Secretary to Government =

To \ \
e Chief Engineer & BM,
Subarnarekha & Budhabalanga Basin, Laxmiposi

Sub:- Compliance Affidavit on Appeal No. 04/2025/52 filed by Bholanath Padhi-
Vrs- State of Odisha & Others before the Hon'ble NGT, EZ, Kolkata .

Sir,

In inviting a reference to the subject cited above, I am directed to forward
herewith a copy of the Compliance Affidavit pertaining to Appeal No. 04/2025/EZ,
Bholanath Padhi — Vrs — State of Odisha & Others, duly approved by the Principal
Secretary to Government, Water Resources, for your kind information and
necessary action.

You are, therefore, requested to take appropriate steps for filing the same
before the Hon’ble National Green Tribunal (NGT), Eastern Zone Bench, Kolkata,
well in advance of the next date of hearing, in consultation with the learned
AGA. A copy of the counter affidavit so filed may kindly be furnished to this

Department for future reference and record.
Yours faithfully,

Encl: Above. W
Addl. Secrefary td%ovemment
Memo_ Y535 /WR, Dt |
e Copy forwarded to the Engineer-in- Chlef Water Resources, Odisha for '»L
kind information and necessary follow-up action in the matter. ¢ &F / oY’
Under Secretary to Govemment
Memo__ 45+, /WR, Dt _13:069.2030L
' Copy forwarded to the Advocate General, O/o the Advocate General
Odisha, Cuttack for kind information and necessary action. Q. /o
Under Secretary to Govemment
© Memo___ 453t /WR, Dt 13 .52.203L
% Copy forwarded to the Sr. PS to Principal Secretary, DoWR for kind
"'("\?\ information of the Principal Secretary. / ek

Under Secretary to Go&emment
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2 9 6 Annexure- B

India =

1 /56086, India

e g e — —— S WS W

Construction of Spur along with launching & packing in left Bank of river Subarnarekha near village Jamalpur &
Sanaroutpada

%

Chief Engineer 2 Basin M
S&B, Basin, Laxmlp.::r"


vasun
Annexure- B


Construction of Spur along with launching & packing in left bank of river Subarnarekha near village Sekhbazar

R

Chlef Engineer & Basin Manager

S&B, Basin, Laxmiposi



A Vi o
G (R0 395301
5ratako
{akshmannath
Central Division
Odisha

disha, India == &8

ha 756087 India

- Construction of Spur along with launching & packing in keft bank of river Subarnarekha near village Gobarghata

s
Chief Engineer & Basin Manager
S&B, Bas!n, Laxmipos!



ﬂﬁ\f / - O e
?% e p20 5130518 15
x5 ‘ }W "6 23 11%?16!\1871'95

t té”'i Aruhabarti Hd
' ‘ﬂQP -y Central Division

.

Odishal 4

4:‘

Construction of C C Guard wall in left bank of river Subarnarekha near village Uluda khalabadia

e

Chlef Engineer & Basin Ma
S&B, Basin, Laxmlp::r'
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Mahulpuli, Odisha,

Goaogle

Mahulpuli, Odisha, India s

; India

Construction of Spur in left Bank of River Subarnarekha near village Panchughanta.

Qi royrs

Chlef Engineer Basin Manager
B, Basin, Laxmipos|
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Tegharia, Odisha, India

P5xx+p6x, Tegharia, Odisha 756030, India
Lat 21.749789° Long 87.197474°

06/02/25 04:30 PM GMT +05:30

Bank protection by launching & Packing in right Bank of river Subarnarekha near village Teghary.

ot

gineer 8 Basin Mana
:» Basin, Laxmiposl

ChlefEn
S&



Bank protection by launching & Packing in right Bank of river Subarnarekha near village Benapura.

g

Chief Engineer & Basin Manager

B, Basin, Laxmlpos!



| Dhitpura, Odisha, India
. Chalanti, Q52p+44f Dhitpura, Odisha 756030,
: 4'.7‘ India
= Lat 21.75014° Long 87.185006°
3/2025 04:04 PM GMT +05:30

' Al

Bank protection by launching & Packing in right Bank of river Subarnarekha near village Dhitpura

™94 6
Chief Engineer g Basin Man
B, Basin, Laxmlposl
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M| Gmail

Proof of Service- Bholanath vs state & ors

Vasundhara Nongmeikapam <vasunnong@gmail.com> 2 April 2026 at 15:13
To: "mukeshpalaiadv@gmail.com" <mukeshpalaiadv@gmail.com>

Dear Mr. Mukesh,
Hope this email finds you well.

| write to inform you that | appear as Counsel for the State of Odisha in the present matter, Appeal no. 04/2025/
EZ.

Please find attached Replies from the State of Odisha.

Kindly treat this as proof of service.

Thank you,
Regards,
Vasundhara N.
(Advocate)

2 attachments

ﬂ NGT Compliance Affidavit R-6 pdf Final.pdf
— 3986K

43 NGT Counter Affidavit R-7.pdf
— 20823K

https://mail.google.com/mail/u/0/?ik=b5e28d0766&view=pt&searc...d=msg-a:r1491281268946362885&simpl=msg-a:r1491281268946362885 Page 1 of 1


https://mail.google.com/mail/u/0/?ui=2&ik=b5e28d0766&view=att&th=19d4d93e8f872abd&attid=0.1&disp=attd&realattid=f_mnhab29k0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=b5e28d0766&view=att&th=19d4d93e8f872abd&attid=0.2&disp=attd&realattid=f_mnhadjbs1&safe=1&zw
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